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No. of Family Courts Pendency Position in Family Courts

51. Name of the Family Courts Exists
No. Judgeship or not Opening Balance

Institution during the Disposal during the
Pendency as on

Sanctioned Working
as on 01.08.2020

months of August & months of August &
30.09.2020

September, 2020 September, 2020

I Angul Exist I I 297 23 0 320
2 Balasore Exist I I 3715 170 45 3840
~ Bargarh Exist I I 1014 30 12 1032.J

4 Bhadrak Exist I I 2944 103 21 3026
5 Bolangir Exist I I 556 8 7 557
6 Boudh Exist I I 238 6 4 240
7 Cuttack Exist I I 3447 176 96 3527
8 Dhenkanal Exist I I 625 29 3 651
9 Ganjam,

Exist I I 2278 122 55 2345
Berhampur

10 Jagatsinghpur Exist I I 1091 63 8 1146
II Jajpur Exist I I 1641 79 0 1720
12 Kalahandi,

Exist I I 261 33 8 286
Bhawanipatna

13 Kendrapara Exist I I 3029 t07 21 3115
14 Keonjhar Exist 1 I 761 45 0 806
15 Khurda Exist I I 1632 76 8 1700
16 Bhubaneswar Exist I 1 5664 247 95 5816
17 Koraput,

Exist I I 480 27 2 505
Jevpore

18 Mayurbhanj,
Exist I I 1584 85 28 1641

Baripada
19 Nabarangpur Exist I I 167 8 I 174
20 Nayagarh Exist I I 1114 48 34 1128
21 Phulbani Exist I I 260 7 4 263
22 Puri Exist I I 1408 59 II 1456
23 Rayagada Exist I I 149 12 8 153
24 Sambalpur Exist I I 792 32 29 795
25 Sonepur Exist I I 288 7 1 294
26 Sundargarh,

Exist I I 1100 85 37 1148
Rourkela

TOTAL 26 26 36535 1687 538 37684


